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Pressnt : Hon'ble Dr.8.C.S5armas Administrative Member.

Hon'ble Mr.D.Purkayastha» Judicial Member.

HAB IBUR RAHAMAN
Vs.
UNIGN OF INDIA & ORS.

9

fé:'.' For the applicant Mr.8.MUkherjee» counsel.

for the respondents; Mr.P.K.Aroras counsel.

8 RDER

Since order uas passed already yesterdays the 26th Marchs
1998y - on the submission of Mr.B.Mkherjees this M.A, has

. ' + become infructucus and has to be dismissed.

2. It is accordin ly dismissed, /i)

(B.C.Sirmé)
Adminigstrative Member




